OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE,
NORTH EAST DISTRICT, KARKARDOOMA COURTS, DELHI
ORDER

In pursuant to Circular No.16673-16873/Admn.LII&III/Sum.Vac./2025 dated 22.05.2025 issued by
Ld Principal District & Sessions Judge (HQ), Tis Hazari Courts, Delhi and recent transfers and posting, the
following officials are also hereby given Special Casual Leave, as per the schedule mentioned below

against their names:

Place of posting
i Name Emp. | Designation | (North East District, Special Casual Leave
Code KKD Courts, Delhi)

1 Sh. Sanjay Ambavat 63588342 AO (Judl.) O/o Ld. PD&S] (NE) 24.06.2025 to 30.06.2025

2 | Ms. Rekha Sharma 13503619 SIA C/o Sh. Aashish Gupta, 1€, 08 .25 *D.&/.-;C.@S
DJ-01

3 | Sh. Balwant Singh Negi | 58622757 JA C/o Ms. Gomati Manocha, | 16.06.2025 to 21.06.2025
DJ-02

4 | Sh. Akshat Gupta . PA Office Pool 16.06.2025 to 21.06.2025

(Newly
Appointed)

5 | Ms. Anjali Malik - Do Do 24.06.2025 to 30.06.2025

6 | Sh. Archit Bhatnagar . Do Do 24.06.2025 to 30.06.2025

7 Ms. Sonam - Do Do 24.06.2025 to 30.06.2025

8 | Ms. Soumya Singh - Do Do 16.06.2025 to 21.06.2025

(VACATION JUDGE)
North-East District, KKD Courts, Delhi
i S
No 003!~ 5033 /Admn/NE/KKD/2025 paea_1 2 JUN UN 2025

Copy forwarded for information and necessary action to:

1. Ld. Principal District & Sessions Judge (HQs), THC, Delhi.
2. The AAQ/DDO, North-East District, Karkardooma Courts, Delhi.
3. Dealing Assistant, Leave Section, North-East, Karkardooma Courts, Delhi.
4. Concerned officials through Administration Branch with the direction to mark his/her
attendance in the Admnistration Branch, NE District, Karkardooma Courts, Delhi
__5.—~The Website Committee, Tis Hazari Courts, Delhi and Karkardooma Courts, Delhi.
6. R&I Branch, NE District, Karkardooma Courts, Delhi for uploading the same on LAYERS.
7. PS to the Ld. Principal District & Sessions Judge, North-East, Karkardooma Courts, Delhi.

NN (VACATION YUDGE)

"3 q&.{ j*— , O - North-East District, KKD Courts, Delhi
197 JUN 105




